
Oh 959/93, 

G.Papiah 41.Sk.rnaula 	S.H., 

P.Smjth 42.M.Plahadev Rao 

3, 	G.L.Daniel 43.AriakSwamy N., 
A 	M 	PI 	t14 akttcnnr4hn 
5. U.Gurviah 

AA  

45.Sharl'u Thukaram 
5. 	1i,Uenkat Rao 46.5k.Abbas 
7. D.Ramaswamy 47.G.Narshma Rao 
B. P.Rarnkrishna 4B.N.B.Parameshwar 
9. D.Gopalakrishna 49,Darja 	\Jincerit 
10.A,Ba].akrjghna 50.5.Larazus 
11.8.5cnjth 51.Narghrna Lhandao 
12.P.Ramswamy 52.6.R.Rainswanhy 
13.5.R.Appa Rao 53.5mt.M.M.Lever 
14.A.Kanthiah 54.Srnt.R.Flartin 
15.N.Partdu Rarigam 55.Smt,5.Roland 
16.Tujsi Ram.K 55.Srnt.S.Kalavathi 

17.N.Rarnswamy 57,Srnt. M.D 'Souza 
18.H.A.flac 	Load 58.R.Rajalaxrni 	Smt a , 
19.Natliah \Jankiah 59.Smt.A.Gangamma 

20,A.Dakiah 60.Srnt.Nahmaoda Begum 
21.M.Rarnchandor 51.Smt.N.Oraupathi 

22,5k.Maulana 	K. 62.Smt.Karnala Bai 
23.G.Satyariarayana 53.R.Devamani 	Scat., 

24.N.Govindrajulu 64.Scnt.Hayeet Bee 

25.G.Narshma 	K., 65.Smt.A.Tulsi Bai 

25.A.X.Francis 66.A.R.Govmnd Raj 
27,Y.Baskor Rao 67.G.Nogliah 
28.[lohan Rao, P1. 9  68.Smt.K.Rukmanx Bai 
29.S.Salonon 59..Narahrna Rao 
30.8 .Pandurangam ?Q.K.B .Poornachandu Lal 
31,\1.Ramamurthy 71,Md.Hafeezullah 
32.Mroik Swamy, C., 72.Srnt.G.Balamani 
33,A.Narshrna 	V., 73.Smt.C.Vijayalakshcni 
34.8.Anjaneyulu 74.Smt.hmaernesa Begum 
35.P.Goviridrajulu 75.11.Chalapathi Rao 
36,P.Sathiah 	N., 75.5.\j.Rudravalu 

37.[lalliab 	N., 77.0.Thomas 
38.E.Nurphy 78.M.Krishna Ilurthy 

39.U.R.Gandev 79,satt-dah Narshiah 
40.M.Subramaniam 

......2. 

1 
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-2- Ey 
30.Smt.Sharada Bai 

81 .D.Devasharvadam 

82.R•.Gabell 

83..Iyloo Yenkájah 

84.Smt.Laxmj Kantham 

85.J.Khjmanla]. 

85.K.Panduranga Rao 

89.K.Narsimha Rao 

90.M.Pandari Rao 

 

91,M.Kareem Khan 

92.P.Sathiah S., 

93.Rajiah Shasaiah 

94.Smt.Yellamma 

95 .G .0 .Gopalavarma 

95.Ramaiah Seahaiah 

97.f9ohd.Ayub Khan 

....Applicants in 
DR 959/93 

Us, 

Union of Ipdia rap, by its 
Secretary, Ministry of Rlys, 
New Delhi. 

Genaraj. Manager, Sc Rlys, 
Rail Nslayarn, Sec'bad. 

Divisional Railway Manager, 
Sac'bad Divn., (ac), 
SC Rlys, Sec'bad. 

Divisional Railway Manager, 
Hyderabad Division (mc), 
SC Rlys, Seo'bad. 

....Respondents in 
OR 959/93 

OR 1492J93, 

1, T.Hanumajah 

S.Venkata pathi 

Ch.Moses  

B.Rarna Covindu 

O.Ueeraswamy 

5. S.Saffura Di 

Sk.Zaithuni Di 

Y.Chinnamma 

Sk,Moula Sahab 

10.Ni.3ohn Sundra Rao 

11 .E . Narasimha Murthy 

12.6.Sornaiaf-i 

13.P.Ramu].0 

14.G.Munjkanthamma 

15.3.Prakasa Rao 

15.Md,Ebrahirn Khan 

17.M.Johan Paw]. 

18. N. Ta ta jah 

19.C.Deuadanam 

20.8 .Ragauaiah 

21.R.Subba Reddy 

22.M.Benaon 

23.K.\Jenkategwara Rao 

24.Rabja Bee Bee 

25.K. Satyanandern 

26.5 Md ,Ghouse 

27.G.Gopala Rao 

28,Abdul Sattar 

29.8.Surya Prakasa Elsa 

33.5d.Chingisha 



* 

31.5yed Ismail 	 73.Smt.tlehabnob Bee 

32.P.Aron 	 74.A.Siddaiah 

33.P .Bhaktavastalam 	 75.Smt.5k.,Aaha?unnisa 

34.D.tienketeswara Rao 	76.P.A.Venkatesan 

36,B.Nishack 	 77.Smt.5.Padmauathi 

36.3.Nagayya 	 78.G.Veeraraghava Rao 

37K.Pawl 	 79.Smt.P.Samrajyam 

38.N.K.Appanna 	 8O.M.Kannan Mudaliar 
- - 	 - - - --- - nI 

40.Sk.Khassim 	 82.P.P.Raniachanhir& Rab - 

41 .V.tienkateswaralu 	 83.5.A.Khader 

42.Y.Lingaiah 	- 	84.L.Abraham 
- 	 - 	

"C C' Dnrlkoln., Chnn Murthv 
44.T.Nagoawara Rao 	 86.K.Babu Rao 

45.8.Kati Ratnamma 	 87.5.Anjaneyulu 

46.Khadar Baig 	 88.B.Kotaiah 

47.K.Kondayya 	 Bg.S.rlasthan 

48.1 .Besterwitch 	 90•P1.Padmavathi 

49.M.A.Raujoof 	 gl.P.Arogyarnma 

50.Peer Mohammad 	 92.P.Nariyamma 

51 .O.Sugunamrna 	 93.Smt.Bashurunnisa 

52.T.Rppalaswarriy 	 94.Pitchanna 

53.K.Desamma 	 95.G.Powlesu 

54.S.A.Basheer 	 96,5k.Plahaboob 

55.Nd.Swlemen Sherief 	97.3k.Plahaboob 

55.G,Padmavathj 	 96.B.Subbaiah 

57.K-Naravudu 	 99.N.Seetha Ramanujamrna 
Da.r.u.Narayana 

59.5.Pbhu Dass 	 131.T.5.Abraham 

60.M.Guravaiah 	 102.Ch.Francis 

61.Scnt.M.Lakshmi 	 103.P.Ismajl Khan 

62.8.Krishna Murthy 	 104.R.Obles 

63 .Smt.G.Ankamma 	 105.Smt.J .Bhagyamma 

64.Smt.B.Plartharnrna 	 106.Smt.Ilaneel'a Bj 

65.Smt.5k.Sharif'unnisa 	107.K.Appaia Swarny 

66.Md.Basha 	 108.Ch.Jennamma 

57.P.Bahadur Singh 	 109.M.Manganna 

68.Smt.3k.Shajali Bee 	11O.G.Praaada Rao 

69.Smt.M.Chellarnrna 	 111.Sk.Silar 

70.Smt.1'lahaboobunisa 	 112,K.Lurdhaiah 

71.Smt.N.Shajathunisa 	113.S.5eshagiri Rao 

72.K.Gangadhara Rao 	 114.M.nanda Rao 

115.B.Sree Han 

. . . . . .4. 
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116.S.Rama Murthy 

117 • 5k .Md Kha ass em 

118.L.Samuel John 

1 19,Sk.flasthan 

1 20.P1.Devadanam 
121 .K.Paramataiah 

122.Smt.N.MarQaret 

123.U.Parabtiahma Rao 
"1 	 Pc 
1 25.Sk.Masthafl 
125.11.J .Deuadanam 

127.P.\J.Subba Rao 

129.N.Sikhamani 

130 .5k .Mahaboob 

131.P.Bala Swamy 

132,Sk.Abdul Rahirn 

133.5rnt.P .Sattamina 
134.6k.Nazi Bunasa Beegum 

135 ,Ch,Solomofl 

136.B.Vanka tasubbarnma 

....Applicants in 
OR 1492/93. 

Vs. 

1. Union of India rep. by its 
Secretary, Ministry of Rlys, 
Rail Shavan, New Delhi. 

2, General Planager, SC Rlys, 
Rail Nilayam, Sec'bad. 

3. Divisional Railway Planager, 
Vijayawada Oivn., SC Rlys, 
\Iijayawada. 

Respondents in 
OR 1492/93 

OR 23/94. 

11P.Ramkrishna 

2. E.Babu Rao 

U.P.Hari Krishna 

C.P.Sukumarafl 

5. R.Francis 

G.Sundram 

Md.Yousuff 

P.Natarajan 

9. tlrs.Rnn.Pentofly 
1O:.Plrs.D.A.Aiia Bai 

11 .t.M.Krishna 

12,K.H.Raman 

13 .B.L.Dubey 

14 M.Devamma 

15.G.Madhukar Rao  

16.J .Sarada 

17 .G . Nagamani 

18.A.T.Krishna Rao 

19,Lakshmi Bai 

20.Pokala Narsamma 

zl .R.Sriramu]u 

22.Narshimiu Elijah 

23.Chentiah P19  

24.N.A .Karoem 

25.Pld .Sadiq 

26 • 5k .Mahaboob 

27.Smt.Barbara Peters 

28.Sabira Sultana 
gSmtUsha Desai 

30.P.Nurlidhar Naidu 



31.C%V.Sripathi Rac 

32.Bal].iah El, 
33.Balraj R. 

34.J.Govind Rac 

35.,M.A .Kareem 

36.Smt.A.R .Chaya 
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37.Smt.B.N.Mehta '0 
38.Smt.Sarohini Norfolk 

....App].icants in 
BA 23/94 

Union of India rep. by its 
Secretary, Ministry of Rlys, 
Rail Ohavan, New Delhi. 

General Manager, SC Rlys, 
Rail Nilayern, Sec'bad. 

Divisional Railway Manager, 
Sec'bad. 	'nr'\ en 

....Respondents 

Counsel for the Applicants 

Counsel for the Respondents 

Shri P.Krishna Reddy in all 
the 3 OAs 	 I 

Shri N.R.Devraj, SC for Rlys 
in OR 959/93 

Shri N.V.Ramana, SC for Rlys 
in OR 1492/93 	I 

Shri kJ.Bhimanna, SC for Rlys 
in OR 23/94 

CaR AM 

THE HON'BLE JUSTICE SHRI \I.NEELAORI PRO : UICE—CHAIFMAN 

THE HONBLE SHRI R.RANGARAJMN 
	

MEMBER () 

a! 
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To 
The Secretary, Ministry of Railways, 

Union of India, New Delhi. 
The (3eperal Manager, S.C.Rlys, 

Railnilaya,Securx3erabad. 
"2 	 $1Jj) 	C1Uys, 

secunderabad. 
4. The Divisional Railway Manciger, 

Hyderabad Division (MW S.C.Rlys, 
Secunderabad. 

S. Whe ilvisional Railway Manager, 
Vijayawada Divn.S.C.Rlys, vijayawada. 

tJ Thd\Divikiorl Railway Manager, Secundeaad S(so '\) 
S.C'.Slys\' Sçunderabad. 

£cone copy to Mr.P.Jctishna Reddy, Advocate, CAT.Hyd. 
7S. One copy to Mr.N.R.tvra<j, se for Rlys. ChT.Hyd. 

One copy to Mr.N.v.Rcimana, SC for Plys, CAT.Hyd. 
kG. One copy to Mr.V.F3himanna, SC for kUys, CAT.Hyd. 
Vt. One spare copy. 

'. 
p1/tn 	 - 
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6)  
OA Nos.959/93; 1492/93 and 23/94 

(For being meptioned) 
PC 	

Orders 

(AS PER HON'BLE SHRI JUSTICE V.NEETJADRI RAO, YICEL) 

Heard Shri P.Krishna Reddy,rnc 1earned. counsel 
C 	 tOL' LIJC 	

- 	 C C 

and V' Bhimanna, leèrried &tan5ing counsels for,  the 

respondents. 

All these OAs were disposed ofut they were 

again celled on the basis of the letter of the 

learned counsel for the applicants. It is submitted 

that when the above OAs were disposed of in pursuance 

of the Judgment of the Pull Bench in OA 395/905 on 

the file of the Bangalore Bench, interest was not 

ed if the, amounts were not paid within the time 

stipulated even though the Pull Bench had directed 

payment of interest if the amounts are not paid within 

the time stipulated,and it is now prayed that a 

direction in regard to the interest should he given. 

The question as to whether interest is directed 

to e paid will be considered if the orders in 

the above 3 OAs are not complied with,within the time 

stipulated. No further orders are necessary at this 

stage. 

th.RANGARAJAN) L— 	 (V.NEELADRI RAO) 

MEMBER (ADMN.) 

	

	 VICE CHAIRMAN 

DATED: 31st March, 1994. 
Open court dictation. 

vsn 

	

kt 	 Cc 


